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Report of Joint Committee in Original Application No.513 of 2023 

titled as Sandeep & Anr. Versus Union of India & Ors. 

Hon'ble NGT in its order dated 23.08.2023 in OA No. 513/2023 titled as 

Sandeep & Anr. Versus Union of India & Ors passed the following directions: 

1. Learned Counsel appearing for the applicant referring to the various 

orders passed by this Tribunal as well as Hon'ble Supreme Court has 

submitted that the brick kilns operating in the areas adjacent to the 

NCR have been regulated by permitting them to operate between 

March to June, subject to the permissible air quality by using zigzag 

technology or throughout the year by using PNG. He further submits 

that the Respondents No. 5 to 102 are the brick kilns operating in 

District Kaithal, Haryana which is adjacent to the NCR Region and they 

are required to be governed by the same directions which have 

already been issued but they are not following the said directions. 

2. At the first instance, we are of the view that the truthfulness of the 

allegation is required to be ascertained. Therefore, we constitute a 

joint Committee comprising of Respondent No. 3, Central Pollution 

Control Board (CPCB) and Respondent No. 4, Haryana State Pollution 

Control Board (HSPCB) and direct the joint Committee to submit a 

report before this Tribunal in respect of the allegations made in the 

application. The HSPCB will be the nodal agency for coordination and 

compliance. The report shall include the details of number of brick 

kilns in operation in the area concerned and their compliance with 

consent to operate including their operation as per Graded Response 

Action Plan (GRAP) 

3. If found necessary, at the appropriate stage before passing any 

adverse order, the concerned brick kilns (impleaded as respondents) 

will be noticed and afforded an opportunity 

4. Let the report be submitted by the joint Committee within four weeks 

by e-mail at judicial-ngt@gov.in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Image PDF 

5. List on 01.11.2023 

In compliance with the above order the following committee is 

constituted: 

1. Sh. Suneel Dave, Director, CPCB, Chandigarh 

2 Dr. Satish Kumar, Scientist-B, HSPCB, Kaithal, 

The committee has undertaken random visits of 20 brick kilns during 
(from 06.10.2023 To 11.10.2023) to assess the status of operation and 
to verify the compliance of norms notified. The inspection reports in 

respect of the units visited are placed at Annexure A. All the inspected 

bricks kilns were found non operational but other preparatory work like 

bricks moulding, drying and stacking within the kilns were in progress. 

However, fuel charging and firing which weren't found and the same is 

expected to take place somewhere in the month of November.
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As per record of HSPCB, out of 97 Brick kilns, 74 Brick Kilns have 

provided “zig-zag” technology with appropriate stack (height) to control 

air emission & obtained Consent to Operate from the Board. The rest of 

23 brick kilns have not obtained consent to operate from Haryana State 

Pollution Control Board out of which 05 are closed by board, 07 

dismantled and 11 are closed on their own as provided in the Annexure 

B 

Since, the brick kilns of the region were not yet fire, and therefore 

emission monitoring to verify the compliance of the standards has not 

been undertaken. It is therefore submitted that this committee may 

please be allowed time of three months to submit its report on 

compliance of emission and other conditions as stipulated in the consent 

issued by the Board. 

Suneel Dave 

Director, 

CPCB, Chandigarh 

(Email attached)
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fr Gmail RO Kaithal H8PCB <hspcbrokaiggmalil.com> 

—————— 

OA number 513/2023...order of NGT regarding 
5 mossages 

RO Kalthal HSPCB <hspchrokal@gmall.com> Fri, Oct 27, 2023 at 11:53 AM 
To: Suneel Dave <sdavo.cpcb@gmall.com> 

pleasa find attached herewith rough reply alongwith the copy of BKOs list and copy of case.please check and revert and if 
any corrections required pls Incorporate so that joint reply could be filed In time before Hon'ble NGT as NDOH is 1.11.23 

Reglonal Officer 
Kalthal 

4 attachments 

Book1.xlsx 
2) 20K 

i) bko.docx 
18K 

=y Document 13.pdf 
=] 7094K 

9 Document 6.pdf 
16228K 

Suncel Dave <sdave.cpch@gmall.com> Fri, Oct 27, 2023 at 1:23 PM To: RO Kaithal HSPCB <hspcbrokai@gmail.com> 

The following comments are being offered: 

1. The NGT order asked us to file a status report and NOT any affidavit. The format and content therefore needs revision. 2. Please note Suneel Dave is a member of the committee representing CPCB and NOT the nodal officer. 
3. Itis uncalled for to mention the business of Suneel Dave. 
4. What is BKO? 
5. What do you mean by stating “AQI appeared at a moderate level “....what is AQI of Kaithal? 
6. How do we arrive at estimating the AQI of Kaithal? How many CAAQMS are placed with and what parameters are 
being monitored? 
7. All inspected brick kilns were not closed. In fact, all were in operation as raw bricks moulding, stacking the bricks inside the kilns and other preparation were undergoing. The firing of the kilns is expected sometime in November, 8. Let the report simply mention what has been done so far without any reason of not compliance/ incompleteness. 9. The report may also include the status of all those units inspected. 
10. Since, the emissions monitoring would only be undertaken once the firing of kilns began. Until it would remain a status of their consent and verification of other conditions for compliance that includes development of green belt and providing adequate air pollution control systems besides water sprinklers for fugitives dust mitigation. 
11. Let there be clarity on who's the officer nominee from HSPCB, Please provide a copy of order issued within HSPCB, nominating the officer represented in the committee. One who Is signing the report should be the member of the committee and must have visited the units. 
12. The report may contain a paragraph on the total number of bricks kilns, number of the kilns with valid consent, action taken by HSPCB against those who were found to be noncompliant or operaling without consent and so on, 

[Quoted text hidden) 

Sunee] Dave 

Director 
Central Pollution Control Board 
Chandigarh 
Cell:- 4919205849639/9868036039 

Suneel Dave <sdave.cpcb@gmail.com> Mon. © 
To: RO Kaithal HSPCB <hspchrokal@gmall.com> + Oct 30, 2023 at 5:38 PM 

Please find attached the report as modified. 
[Quoted toxt hidden) 

Suneel Dave 
Additional Director 
Central Pollution Control Board 
Delhi 
Cell:- +919868036039 
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0) Joint Committee Report OA 513 HSPCB.docx 
32K 

RO Kaithal HSPCB <hspcbrokal@gmail.com> 
To: Suneel Dave <sdave.cpcb@gmail.com> 

Sir, please find enclosed herewith the updated reply 

Regional Officer 
Kaithal 

[Quoted toxt hidden] 

Joint Committee Report OA §13 HSPCB.docx 
33K 

Suneel Dave <sdave.cpcb@gmail.com> 
To: RO Kaithal HSPCB <hspcbrokai@gmail.com> 

This is fine. 
TQuitsterd text hidden) 

Mon, Oct 30, 2023 at 5:51 PM 

Mon, Oct 30, 2023 at 5:59 PM
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 
Name & Address of the Brick Kilns 

Ms to Buda Co, 

\ Po — Pabrawa |, kata 

Longitude/Latitude [2Ahte — 29-89G57)% 
Zig-Zag status 

Loavghde - 74+ 4 2244 * 
Couperted 

Brick Kiln having consent Coupent Jewhed Weto 
2-02-2024 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 
Brick Kiln having Adequate N 
Monitoring Facility Y/N o 

Status of Pothole as per guidelines No 

Status of Platform as per guidelines Not Jpovicled 

Type of Fuel Co 3 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick . ne 
making Tn ho 

Paving of roads \Un paves] yoad 

Covering of trucks No owe ach Fou Py 
Wite 7 

Remarks Electnery wed iv BP Fa, | 

Pk 481315423) 
Signature with Date 
The representative of the un 

i ely 

The- ne \ AC 
Ignature with Date and 

Name of the Inspecting Officer 
22 {\N tkanl kan 

66-10-2023
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Joint Inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 
Name 8 Address of the Brick Kilns Ms ir a Khatt= Co. 

ill. = CEandéana , Did*kaitbeg 
Longitude/Latitude laF-29-95 2819° 

Leng. 74629393 ° 
Zig-Zag status Con werted ug Zi9 ~Zeag 

Brick Kiln having consent Conneut C1 raedes/ Upto 

Bt—oZ-20o2y 
Brick Kiln having production 
capacity declared/ mentioned in 
consent 
Brick Kiln having Adequate Yen 
Monitoring Facility Y/N 

Status of Pothole as per guidelines Yes, Fn Jen N or 

Status of Platform as per guidelines An j= Novm 

Type of Fuel Coal 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick Tin houne 
making 

Paving of roads Ui pared No ad 

Covering of trucks No DUK achrnty fou wef 

Hote 

Remarks Kegular. LCetkral, gn Drenzle. 

(How for TO 74 

el (he Pd ry Lo» { Toren ois SHSE lo de 

Signature with Date 8 pes? ! Signature with Date and The representative of the unit Name of the | . (V leas Cy e Inspecting Officer N 

06-10-2623
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B 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. / [JA oF Liphe — O4-To—Zq13 
Name & Address of the Brick Kilns os Awan Gram 2297, | 

dal NCE - Cha 
Er, 

NA 

Longitude/Latitude 
! 

lettre 29-9677 109 © 
Lovg - 766275 €6u” 

Zig-Zag status 

Coveted 1ecb Z(9- Lag 
Brick Kiln having consent Lonpent Grrawred upto 

4)-07-R027 
Brick Kiln having production 
capacity declared/ mentioned in 
consent 

|§oco Nets jay 

Brick Kiln having Adequate 
Monitoring Facility Y/N Ye 
Status of Pothole as per guidelines 

A Jeec Noyms 

Status of Platform as per guidelines Fn per norms 

Type of Fuel Coal + Jaw cAunf 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 
making 

Tn Si 

Paving of roads 
Un Joi reef Noa 

Covering of trucks No Nued be] chy fou tof ad 
Vite Remarks Dren<l tuned LP Fan 
Jo-19- Git) a Comnbdeha; 

Pho ghar /23 ht 

Signature with Date 
a Date and The representative of the unit 

Name of the Inspecting Officer 48344-70825 (Vllearh bare TEE) 
Of-lo-2027
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® 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns MIs Hinduwian Ghatta (om, 
WA ha V4 roléara, Diol- kai? 

Longitude/Latitude Leh = RG. 57237 
Lov. 76 6£5357° 

Zig-Zag status Con entes 

Brick Kiln having consent Convent (rranted upto 
J)-ad-Ro024 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

25000 Not [clay 

Brick Kiln having Adequate 
Monitoring Facility Y/N 

No+ por vided 

Status of Pothole as per guidelines Not adegucte 

Status of Platform as per guidelines 
Not an Lor Jidelive 

Type of Fuel Lol | not pundane Yof 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 
making Tun b Pete 

Paving of roads Un paved Load] 

Covering of trucks No pues acthidy 7d PAGE 

Remarks Ele ctneily Wel fo Tp Fos, 

wyactel agresSHS® 
Signs with Date 

The representative of the unit 

pre o Dra 
Signature with Dat and 

Name of the Inspecting Officer 
(Vile ky pan TE) 
PR i

222



Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 
Name & Address of the Brick Kilns Gu gerk [Folk lo 

Yd abrawa, 
Longitude/Latitude Lats - 29.GoH69y ° 

Lovg -76-6785Y8° 
Zig-Zag status 

Converted 
Brick Kiln having consent te pho 

oa (—o0Z— 
Brick Kiln having production 
capacity declared/ mentioned in 
consent 

25600 Novag 

Brick Kiln having Adequate 
Monitoring Facility Y/N Ye, 
Status of Pothole as per guidelines Sn pec Gutdeline 

Status of Platform as per guidelines Fn pec Nov 

Type of Fuel (oval 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 7 
making Lu houne 

Paving of roads Un paved yoad, 

Covering of trucks Nous hn Fd ZI 

Remarks Elect Wed Pw T7p Fo, 

PRT nd 
Ela 

Signature with Date 
The representative of the unit 

\uear®) 

graf: als: cas 
] 

Signature with Date fs 
oy of oh oo nspactin Officer (Vendy 
Se RE
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Joint Inspection Performa for Brick Klin 

In compliance of Order datod 23/08/2023 passed In Original Application 
No. 5137/2023 SACESH & Anr, Eu APRUSRILE) Versus Unlon of India & Ors 

Sr.No, 

Longltude/Latitude 

Zig-Zag status 

‘Brick Kiln having consent 

Brick Kiln having production 
capacity declored/ mentioned In 
consent 

[re & Address of the Drick Kilns 

) Ce tinted 

My Tal yhandue! 

a le 7 or Kaul 
Faidlat 

lati 2G. 5¢775776 
Lov. - 76652487 
Ghyfo ck ovdchide. 

on foe ry ) 

ds dr es 
ad url Viimeter - lia etl Oy 

Brick Klin having Adequate 
Monitoring Facllity Y/N Not adeg ite 
Status of Pothole as per guldelines Nol Gide J Uee, 

Status of Platform as per guidelines Not ole guete, 

Type of Fuel 

making 

Fugitive dust emission control TT measures 

In-house utilisation of ash In brick Tin 5 Tin 

Paving of roads Uk paved Yoo 

Covering of trucks Not In héxice. 

Remarks Vit Woo fond Cis 20 a7 

a se, 
Signature with Date 
The representative of the unit 

0 b5o4- 7138] 

ay 
Np LL We 

IBnature with bite, and 
Namo of the Inspocting officer (Vian k Kien, yr 

06-10-2023 / 

Nae,
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0 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 
Name & Address of the Brick Kilns pagaysed Qk-0- 

ite Ralivonti (fared) 
Longitude/Latitude | Lak- 29. 8506 7:8° 

| Lona - 774 4709 ua® 
Zig-Zag status | (orwertedh do BFAY 

| Brick Kiln having consent [| (Grvard=<d Updo —Z| | 3) 27 
Brick Kiln having production 
capacity declared/ mentioned in | &or / doy 
consent 

| Brick Kiln having Adequate ~<& 
Monitoring Facility Y/N ’ 

Status of Pothole as per guidelines A JA%s A hoya 

Status of Platform as per guidelines A v4 FR ben os A4 

Type of Fuel 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 
making 

Paving of roads 
Unbaveel yaad 

Covering of trucks 

ir 
RENE Need. Med How 

Eh zpa 

Mae wr 
s\ 

7 Pra 10 2073 le 
Signature with Date Signature wi 
The representative of the unit Shatre with Date and 

G§%¢4-10828 
Name of the Inspecting Officer 
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® 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Super &ricks Dd 
Nouch Read, ijl. keanab-KtR 

Longitude/Latitude Leaf: 29.2860/4° 

Log 76.4414 2° 
Zig-Zag status VaR gq 

Monitoring Facility Y/N 

Brick Kiln having consent Gryendked u pro -3) oJ] RAPP 

Brick Kiln having production oo 
capacity declared/ mentioned in f ¢ | =o 
consent 
Brick Kiln having Adequate ~eg 

Status of Pothole as per guidelines Pothale ovailagy ak 

Mest UO Albom Gz 
Status of Platform as per guidelines A pon her 
Type of Fuel 

Ceol 
Fugitive dust emission control 
measures Sprinkle 

In-house utilisation of ash in brick 
making Te 

Paving of roads Unpaved. 

Covering of trucks Mo Kueh octiny Herd 
ad le aD ge 

Remarks Regplom alec A 

CC A v NY NY Cg {ete go &* 7? ye oN ot as Oo pr 

Signature with Date Signature with Date and 
The representative of the unit Name of the Inspecting Officer
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A 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns TAT BRICKS co. 

wage ~ keovak- karte 
Longitude/Latitude [ed- 29.85 dolq° 

Long -76 YS FY S6° 
Zig-Zag status Qonverded Vd =3 2 

Brick Kiln having consent Gr yonied upto 
3] 03 [20k 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

QNowo humber [dp 

Brick Kiln having Adequate 
Monitoring Facility Y/N 

— 

Swovided Luk nef-oy 
\ 5 NowmA (pothole od Ara 

Status of Pothole as per guidelines," “Yo 

Status of Platform as per guidelines pa fer norm 

Type of Fuel 
(eal 

Fugitive dust emission control 
measures <p nig 

In-house utilisation of ash in brick 
making Tn hn oug@ 

Paving of roads Unpaved gaol 

Covering of trucks ou] = aati Fre 

Remarks Reavior lock H a 

Nite Wer foe FDL 

Thy 
Phase N—teA— a 
Signature with Date Signature with Date and 27 The representative of the unit Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Name & Address ST ths Brick Kilns GCrovpast Rhatte GPs 

wll. Dear | Lo 

Longitude/Latitude Lo: AA 451° 

Lows | F6-4R 68°F 
Zig-Zag status Sek , 24 Bs 

Brick Kiln having consent Gevorndeeel Wafo —T/)03/2a7y 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

J§5w2 clay 

Brick Kiln having Adequate 
Monitoring Facility Y/N 

Hed 

Status of Pothole as per guidelines Pothal, crvollobte «tb 

Ist GK Fron GL 
Status of Platform as per guidelines PR po nov 

Type of Fuel 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 
making 

Paving of roads 
Onvfpaed Sssowult 

Covering of trucks No =&uth ted domo 

Remarks 
od aie meg Ui 

{em (Bunn 
Signature with Date MM 66031942 
The representative of the unit 

Signature with Date and 
Name of the Inspecting Officer
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& 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 
Name & Address of the Brick Kilns [haat Gyr clr Droluames 

Viloge |< emnok— koto 
Longitude/Latitude LaF: 29. £90438 

Long, 7 6.48 63ST U° 
Zig-Zag status 

Cony ented So 2TH 

Brick Kiln having consent 
Gremted ulpto = 31]03 [20.24 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

Loco Mumber | Day 

Brick Kiln having Adequate 
Monitoring Facility Y/N ~/ef 

Status of Pothole as per guidelines ~A%, cwallay@u oa per 

GA mer 
Status of Platform as per guidelines a per VOrWL® 

Type of Fuel ( + Z 

Fugitive dust emission control 
measures Spark 

In-house utilisation of ash in brick 
making Tr ~dnane, 

Paving of roads Unpaved Yea 

Covering of trucks NO Kuch azdu 
NY Sey Fea 

Remarks 

Foy ’ 

les 000 Signature with Date 

The representative of the unit 
Signature with Date and 

Name of the Inspecting Officer 
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iD 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 
Name & Address of the Brick Kilns Maha Shakdr' Lhapa lo. 

vill. Doan, Dui arttak 

Longitude/Latitude Lod 29.88/40 ° 
rory : 76°4X/6§9° 

Zig-Zag status eX , 213 ar 

Brick Kiln having consent CGreanded Upo ~ 31/7 | Roy 

Brick Kiln having production 
capacity declared/ mentioned in _ 
consent 
Brick Kiln having Adequate “ek 
Monitoring Facility Y/N 

Status of Pothole as per guidelines As pn Guelding 
Status of Platform as per guidelines As pe nord 

Type of Fuel 
Cool 

Fugitive dust emission control 
measures Stranbling 
In-house utilisation of ash in brick 
making Tn) me 

Paving of roads 

Ungpaed yoack 
Covering of trucks 

Ae Leh ais 
Hip VF 

Remarks 
R betncy 
eatin pul 

uf 
A With Date 
The representative of the unit 

5130 a5 25 lie 

Signature with Date and 
Name of the Inspecting Officer 
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(2 
Joint Inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep 8& Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Yama Grid Frdlubiores 
ill -_"Dohay—Koyihol 

Longitude/Latitude Lod: 99. £29 F 06° 
ony: 76 4X0939° 

Zig-Zag status 

“Yaf | 21 
Brick Kiln having consent Gand upto — 31/03 fing 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 
Brick Kiln having Adequate 
Monitoring Facility Y/N ~/ex 
Status of Pothole as per guidelines a) lie as (einer 

4 lil le dedi) 
Status of Platform as per guidelines As per 9owms 
Type of Fuel 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 
making 

Paving of roads Paved vod qu 

Covering of trucks ND Lech & cliiss 3 
= Se oc lang VHF 

Remarks ~—clachn ity a 

by: eb cnollasle por 
FD Han 

’ Ma 1812098498 
Signature with Date 

The representative of the unit 
Signature with Date and 

Name of the Inspecting Officer
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In compliance of Order dated 23/08/2023 passed in Original Application 
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Joint inspection Performa for Brick Kiln 

Sr. No. 
Name & Address of the Brick Kilns Savadloadh CA (om pony 

I ter Neg arid 
Longitude/Latitude Lod: 20, 6 F2F0/° 

Long: 16.3365 03° 

ey, 2g ~F3 
Zig-Zag status 

Brick Kiln having consent Greeniee upho 7 /]03 [L202 Y 

Brick Kiln having production 
capacity declared/ mentioned in / gov /day. 
consent 
Brick Kiln having Adequate 
Monitoring Facility Y/N Ves 

Status of Pothole as per guidelines ~es 

Status of Platform as per guidelines he $e Hor m4 

Type of Fuel Coal 

Fugitive dust emission control A 9 ' 
measures S foo a =p 

In-house utilisation of ash in brick LEP 
making AT Aone 

Paving of roads “An Faved. 

Covering of trucks MO tren aefly ®, gerd 

oMrnng yu 
Remarks Rese (Gr el2efn Cid 

149) 
Ps Yi Pe 7 

Signature with Date Signature with Date and The representative of the unit Name of the Inspecting Officer 
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® 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns hor Kricks Co. 
Wi Onhauola - ariel 

Longitude/Latitude Lat: 27. 6640/T° 
Lovg: 7630077" 

Zig-Zag status 
aa ag Rs 

Brick Kiln having consent Grzonded ((R1]03)202%) 

Brick Kiln having production 
capacity declared/ mentioned in | ooo fel, 
consent 

Brick Kiln having Adequate 
Monitoring Facility Y/N ex 

Status of Pothole as per guidelines ea as FN orhy 

Status of Platform as per guidelines 

Type of Fuel 

Cool 
Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 
making 

Sprinkle 

Pr—Iour 

Paving of roads 
Toned 

Covering of trucks No Such aefvidy 
ak ge uwiag Ji 

wd 

Remarks RU \Onh— coef) and 

on Pamel le! 

Jor duran Sf Zn 

Goa, 050431000 Wes i 
hide with Date 
The representative of the unit 

Signature with Date and 
Name of the Inspecting Officer 

qr
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0 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 

Name & Address of the Brick Kilns Om Bricks Lee 
Vil) - Hardola ~kafi-ol 

Longitude/Latitude Lak: 297)/6S66° 

Long 16-4Y 71g 7° 
Zig-Zag status 

Ves, Z Seatn 

Brick Kiln having consent Gyantdd upfo —3//3/2n24 

Brick Kiln having production 
capacity declared/ mentioned in Sov» [zy 
consent 
Brick Kiln having Adequate + apa y 
Monitoring Facility Y/N DUmantieal | Mo Vole 

Status of Pothole as per guidelines Lvadesuste Ne gore 

Status of Platform as per guidelines Na cpa] esCr Lf 

Loddin vet avelobte 
Type of Fuel 

Fugitive dust emission control 
measures 

In-house utilisation of ash in brick 
making 

Paving of roads 

Ungaviaol 

Covering of trucks Not Soin! ad gl 
Ari vit 

Remarks 
Requlay- eleefnq 4 

Slog wo 
FD dem uah og 

pr 
le: with Date 
The representative of the unit 

AMNEY N Seg 

Thee ne HE flr 
Signature with Date a 

Name of the Inspecting Officer 

Dy <i Ka 
Soevdxk -S. 

234



9) 

Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 
Name & Address of the Brick Kilns Tol Dues Kiodrey ompary 

Hoogolo — cael 
Longitude/ Latitude Leds 9.7) 5679° 

bong-76Yy 7591 
Zig-Zag status 

Sex, 2 TY 

Brick Kiln having consent Cloge of uh own of 
AX 1222 

Brick Kiln having production 
capacity declared/ mentioned in A 
consent 

Brick Kiln having Adequate 
Monitoring Facility Y/N Yo 

Status of Pothole as per guidelines 

(oot avalddy oJ por/prmy 
Status of Platform as per guidelines got ovoaledRe 

Type of Fuel i d 

Fugitive dust emission control i 
measures hd \ 

In-house utilisation of ash in brick 
making Twn- Inve 

Paving of roads ying Um paveal_ 

Covering of trucks 
Not wa optrodioy, 

Remarks NEF Sorel Hol 
war ory un 
VWF Cow nity ie) 

ris 
gfe 

Signature with Date 
The representative of the unit 

Ue ov 

Signature a Date and 
Name of the Inspecting Officer 

23 je

235



Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 
Name & Address of the Brick Kilns \Lshkarma. Bhatte Compan, 

Voge. -Hanralo— ranted 

Longitude/ Latitude Lok, 29, 77) S0SE° 

Lona: 7] b hilo NF ay 
Zig-Zag status 

Ted, EST 

Brick Kiln having consent Groded Uo — X -03-2026 
Brick Kiln having production 
capacity declared/ mentioned in J govo/ day 
consent 
Brick Kiln having Adequate 
Monitoring Facility Y/N “Yer 

Status of Pothole as per guidelines AR ben Epes 

Status of Platform as per guidelines AR Jpn ork 

Type of Fuel (eo 

Fugitive dust emission control 
measures MoS Jrrnbling seus) Med, 
In-house utilisation of ash in brick 
making In vase 

Paving of roads Um ba Vv eof. 

Covering of trucks NO Zieh SE Te 

od Ade Song Ni - 
Remarks 

Reason ele choad, ¥ 

wy oy) yoy 
ge FD Asn 

So hm (0, AUkbo BR0Y 0 

Signature with Date 

The representative of the unit 

{UI 
Ae 

\ 

Signature with Date and 
Name of the Inspecting Officer
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© 

In compliance of Order dated 23/08/2023 passed in Original Application 

No. 5137/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Joint inspection Performa for Brick Kiln 

Sr. No. 
Name & Address of the Brick Kilns Senso Gryom SALSY Mendel 

Vilag® =Tivem - kon 

Longitude/Latitude Lat. 29-72 Jooy™® 

20M 764) 70/4 ° 
RLY Z49- pi 

Zig-Zag status 

Brick Kiln having consent Oryendhed updo - 3107/2005" 

Brick Kiln having production SoD 
capacity declared/ mentioned in ) ¢ Jy 
consent 
Brick Kiln having Adequate ~~lax 
Monitoring Facility Y/N 

Status of Pothole as per guidelines Ag po spelen 

Status of Platform as per guidelines As FN Nor MA 

Type of Fuel ool 

Fugitive dust emission control yA J 
Nat) a 

measures 

In-house utilisation of ash in brick _— aking Tn ~ang< 

Paving of roads Un peveol_ 

Covering of trucks NO _gueh Ra En 

Remarks ® candor J ) a 

Job auigz89809 be 4 
Signature with Date Signature with Date and N/ jl 
The representative of the unit Name of the Inspecting Officer 

\ 
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® 
Joint inspection Performa for Brick Kiln 

In compliance of Order dated 23/08/2023 passed in Original Application 
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors 

Sr. No. 
Name & Address of the Brick Kilns Shy Shaneor- Riad Co. 

Ul- Masadoy ~ kaleQ 
Longitude/Latitude Look! 8a. TU3 229° 

Long 64164 §7 
Zig-Zag status 

Sag, 2G 

Brick Kiln having consent 
Orvomivea upto ~ | Q/Roxy 

Brick Kiln having production 
capacity declared/ mentioned in 
consent 

2 Sow day 
Brick Kiln having Adequate 
Monitoring Facility Y/N eg 
Status of Pothole as per guidelines Ye: ca pon horn 
Status of Platform as per guidelines Yes | ad ber haem 

Type of Fuel 

Eo 
Fugitive dust emission control 
measures Sperling 
In-house utilisation of ash in brick 
making Frn~how< 
Paving of roads 

paved. 

Covering of trucks 

Not 1m ofradros 
Remarks 

Restor olzedrad 
a br 2D 

Signature with Date 
The representative of the unit 

1276022652 

f wy 

Signature with Date and 
Name of the Inspecting Officer 

X 

1 
Qi Jol ¢
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Regional Office By 

DE Ye £2 Haryana State Pollution Control Boaxg, ex 
<7 SCO 161 -P, 162,163 SECOND FLOOR SECTOR 20, HISVP KA 

Email-hspcbrokai@gmail.com Deed 27 Jo 30773 

No. HSPCB/KA1/2023/ (57 Regd. & Email : 
To 

M/s Gopal Bhatta Co., 
VPO Pabnawa, Distt Kaithal 

tion 31-A & Sub: Show cause notice for closure and revocation of CTO under Pres and for 
21/22 of Air (Prevention and Control of Pollution) a ler Alr 
Imposition of environmental compensation for non-comp 

Act, 1981, 

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 22/05/2023 pasel Original Application No. 513/2023 Sandeep & Anr. Applicant(s) Versus Unlon of India rator directed to joint inspect BKO's by CPCB & HSPCB for Inspection of the brick kiln ope etc. 

In compliance of NGT order inspection of M/s Gopal Bhatta Co., VPO Pabnawa, Distt Kaithal was carried out on 06.10.2023 by the team. 
Whereas, inspected team found that unit Is not complying with the provisions of latest notification dt 22.02.2022 Issued by MOFCC, New Delhi i.e 1. The unit not provided adequate sampling facility on stack. 2 Unit not provided porthole as per guidelines.3. The Unit not provided platform as per guldelines for sampling, 

Whereas, you are also liable to pay the environmental compensation in terms of the direction of the Board Issued vide officer order no. No. HSPCB/ PLG/ 2021/ 2343-2350 dated 22.12.2021 as assessed by the Board as per methodology defined therein. In view of that above, you are hereby directed to show cause within 15 days, as to why your unit may not be closed and electric supply may not be disconnected including captive powers under section 31-A of Alr (Prevention and Control of Pollution) Act, 1981 for non-compliance of the provisions of the sald Acts. 
In case you fail to comply with the deficlencies mentioned above within the above mentioned stipulated time period, it will be presumed that you have nothing to say in this regard and accept the status as above, which will warrant action under section 31-A of Air (Prevention and Control of Pollution) Act, 1981 and against the unit as responsible person and under Section 21/22 of Air (Prevention & Control of Pollution) Act, 1981, should not be revoked non- compliance of above mentioned deficiencles/observations. 

31-A Power to Give directions: 
Notwithstanding anything contained In any other Law, but subject to the Provisions of this Act, and to any directions that the Central Govt. may give in those behalf, a Board may, in the exercise of its power and performance of Its functions under this Act, issue any 

direction in writing to any person, officer or Authority, and such person, officer of authority 
shall be bound to comply with such directions. 

Explanation: For the avoidance of doubts It is hereby declared that the power to 
issue directions under this sectlon Includes the power to direct - 

a) The closure, prohibition or regulation of any industry, operation or process; ar 
b) The stoppage or regulation of supply of electricity, water or any other service. 

<1 2A ) Regidnal She 
Kaithal Regipn 

re 
nw
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Par Regional Office er 
Fell Ssa> Haryana State Pollution Control Board, Jel 7) SCO 161-1,162,163 SECOND FLOOR SECTOR 20, HSVP KAITHAL == 

Email-hspchrokai@gmail.com No. HSPCB/KA120237 |) 64 
To 

M/s Guru Brahamanand Gram Udh yog Mandal, Village Kaul, Distt Kaithal 

Sub: Show cause notice for closure under section 31-A of Alr (Prevention and Control of Pollution) Act, 1981 ang for Imposition of environmental 
compensation for non-compliance under Air Act, 1981, 

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in Original Application No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors, directed to joint inspect BKO's by CPCB & HSPCB for inspection of the brick kiln operator etc. 

In compliance of NGT ord Mandal, Village Kaul, Distt Kaithal 

Whereas, you are also liable to pay the environmental compensation in terms of the 
direction of the 

No. HSPCB/ PLG/ 2021/ 2343-2350 
dated 22.12.2021 as assessed by the Board ag per methodology defined therein. 

ic supply may not be disconnected including 
captive powers under section 31-A of Air (Prevention and Control of Pollution) Act, 1981 for 
non-compliance of the Provisions of the said Acts, In case you fall to comply with the deficlenci mentioned stipulated time period, it will be presume regard and accept the status as above, which will w (Prevention and Control of Pollution) Act, 

es mentioned above within the above d that you have nothing to say in this arrant action under section 31-A of Air 1981 and against the unit as responsible person. 

S Act, issue any direction In writing to any person, officer or Authority, and such person, officer of authority shall be bound to comply with such directions. 
Explanation: For the avoidance of doubts It |s hereby declared 

issue directions under this section Includes the power to direct - 
a) “The closure, prohibition or regulation of any Industry, operation or process; or b) The stoppage or regulation of supply of electricity, water or any other service 

that the power to 

Regd, & Email Dated: 273.(4.2023 

LQ 

Regional Officer, 
Kaithal Region 

g
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Regional Office ae 

RAT 

lp 
= Haryana State Pollution Control Board, Je Et SCO 161-7,162,163 SECOND FLOOR SECTOR 20, HSVP KAITHAL 

/ fg 

Email-hspcbrokai@gmail.com No. HSPCB/KAT/2023/ N69 Regd. & Email Dated: 22.555, 

¢ 

To 

M/s Hindustan Bhatta Company, Village Chandlana, Distt Kaithal 
Sub: Show Cause notice for closu 21/22 of Apr (Prevention imposition of environmenta Act, 1981, 

re and revocation of CTO under section 31-A & and Control of Pollution) Act, 1981 and for | compensation for non-compliance under Air 

Whereas, Hon'ble Natlonal Green Tribunal (NGT), Order dated 23/08/2023 passed in 
Original Application No, 

ant(s) Versus Union of India & Ors, B & HSPCB for Inspection of the brick kiln operator 

+ New Delhi i.e 1. The unit nat provided 
adequate sampling facllity on stack, 2 unt not provided adequate porthole as per 
Quidelines,3, The Unit not provided platform as per guidelines for sampling Whereas, ) 

YOu are also liable tq pay the enviro 
direction of the Board issued 

No. HSPCB/ PLG/ 2021/ 2343-2350 

dated 22.12.2021 as assessed by the Board ag per methodology defined therein. 
In view of that above, yo 

may, In the exercise of Its power and direction In viriting to any person, officer or Authority, shall be bound to comply with such directions. Explanation: For the avoldance of doubts it Is hereby Issue directions under this sectlon Includes the power to direct - a) © The closure, prohibition or regulation o f any Industry, operation or process; or 
b) The stoppage or regulation of supply of electricity, water or any other service 
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Eo Reglonal office 

TR 
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SF Haryana State Pollution Control Boarc, 
gypP KAITHAL 

SCO 161-P, 162, 163 SECOND FLOOR SECTOR 20! 

Email-hspobrokal@ mail.com 

Si Tepd. & Email 0. HSPCB/XA2023 
0 

M/s Jal Durga Bhatta Com | pany Village Harsola, Distt Kalthal ntlon and 
Sub: Show cause notice for closure under section 31° of alr (Pe avironmental 

Control of Pollution) Act, 1981 and for Imposition and being a non- 
compensation for non-compliance under Alr Act, 1 

applicant, 
23 passed in 

Whereas, Hon'ble National Green Tribunal (NGT), Order gated 23/°%1 2 ls & Ors, 
Original Application No, 513/2023 Sandeep & Anr. Applicant(s) Versus Tico erator 
directed to joint inspect BKO's by CPCB 8 HSPCB for Inspection of the 
etc. Village 

bi In compliance of NGT order Inspection of M/s o Duran Bhatta Company, J 

arsola, Distt Kalthal was carrled out on 11.10.2023 by the team. : 

Whereas, inspected team found that unit Is not complying with the PO od 

latest notification dt 22.02.2022 Issued by MOFCC, New Delhi l.e 1, The un . Ma Der 

adequate sampling facllity on stack. 2 Unit not provided adequate po o S liead 

guidelines.3. The Unit not provided platform as per guidelines for sampling. 4. y 

expired and unit Is non-applicant. 

Whereas, you are also liable to pay the environmental compensation in terms of the 

direction of the Board Issued vide officer order no. No. HSPCB/ PLG/ 2021/ 2343-2350 
dated 22.12.2021 as assessed by the Board as per methodology defined therein. 

In view of that above, you are hereby directed to show cause within 15 days, as to 

why your unit may not be closed and electric supply may not be disconnected including 

captive powers under section 31-A of Air (Prevention and Control of Pollution) Act, 1981 for 

non-compliance of the provisions of the said Acts and being a non-applicant. 

In case you fail to comply with the deficlencles mentioned above within the above 

mentioned stipulated time period, it will be presumed that you have nothing to say in this 

regard and accept the status as above, which will warrant action under section 31-A of Air 

(Prevention and Control of Pollution) Act, 1981 and against the unit and responsible person. 

31-A Power to Give directions: 
Notwithstanding anything contained In any other Law, but subject to the Provisions 

of this Act, and to any directions that the Central Govt. may give In those behalf, a Board 
may, in the exercise of its power and performance of Its functions under this Act, issue any 

direction in writing to any person, officer or Authority, and such person, officer of authority 

shall be bound to comply with such directions. 
Explanation: For the avoldance of doubts It Is hereby declared that the power to 

issue directions under this section Includes the power to direct - 
a) The closure, prohibition or regulation of any Industry, operation or process; or 
b) The stoppage or regulation of supply of electricity, water or any other service. 

O—m C 
Retjlonal Officer, 
Kaithal Region 
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